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NAME OF THE PARTIES S. K. Traders

Halol Castings (India) Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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Fo. this Bench has noticed that Bank Certificate has not been fumished and also has

sought {or clarification in respect to the name of the company, the Petitioner side is hereby

directed to fumish the Certificate and also give clarification in resPect to the name of the

company within seven days hereol

List this matter on 28.11.2017
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